¥

PR To Fo THo-33004/99

Che Gazette of India

REGD.NO.D.L.-33004/499 .

74

EXTRAORDINARY
Wt [I—Evs 3—39-9Uy (ji)
PART II—Section 3—Sub-~section (ii)
wfimr ¥ vty
PUBLISHED BY AUTHORITY
| 1491] -§ Tewelt, quaw, wend 21, 2010/3M419 30, 1932 —
- No. 1491] NEW DELHI, WEDNESDAY, JULY 21, 2010/ASADHA 30, 1932
i LRI ' MINISTRY OF FINANCE
( Trven fawrr) (Department of Revenue)
(ire ey w0 W) (CENTRAL BOARD OF DIRECT TAXES)
v NOTIFICATION
W , 21 IR, 2010 New Delhi, the 21st July, 2010
M-
INCOME-TAX

LI, 1756(3)—H=T TWER, J[@-5 Afufam,
1961 (1961 7 43) W 4R 48 S TEHW # Goe (H)
TN TET Al O w0 g, WRa WER & faw
wera (e fawm), B ww A # St
T, LI 2292(F), AT 9-9~2009 # Fretfafe v
w2, i —

I e S wRoR F, FE dEEE 29 #k

IqY deiya wiafed & wwan frafafae &9

wems IR ufafew faufmm 9 S,

YT —
“30 2010-2011 S

[ sfbrgemn €. 59/2010/%1. H. 142/11/2010-3dae]

' e Tiam, R wfey (FdeE-Iv)

Reoor .1 sxfage SrA % S, SR, 99 O,
|vE 3, I9-WUE (i) F | FLIW, 709( ), @

20 TR, 1998 BRI WA # E ot ol aifem

WY W FLIM 2292(H), TG 9-9-2009
R fomam o w1

2839 GI/2010

8.0, 1756(E).——In exercise of the powers conferred
by clause (v) of the Explanation to Section 48 of the Income-
tax Act, 196] (43 of 1961), the Central Government hereby
makes the following amendment in the notification of the
Government of India in the Ministry of Finance (Department
of Revenue), Central Board of Direct Taxes number S.0,
2292(E), dated the 9th September, 2009, namely — -

In the said notification, in the Table, after serial

number 29 and the entries relating thereto, the

following serial number and entries shall be inserted,
namely :— :

“30 2010-2011 71"

[Notification No. 59/2010/F. No, 142/11/2010-TPL}
ALKA GAUTAM, Under Secy. (TPL-IV)

Note :—The principal notification was published in the
Gazette of India, Extraordinary, Part II, Section 3,
sub-section (ii), vide number S.0. 709(E), dated
the 20th August, 1998 and lastly amended vide
number S.0. 2292(E), dated the 9th September,
2009.
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